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accepted and the Legislative Assembly
was dissolved on 20-5-1875.

It is gratifying to note that the end
of an era of conflict and confronta-
tion is in sight in Nageland, Talks
were held between the Governor of
Neagaland, representing the Govern-
ment of India and the representatives
of the underground and an agreement
was signed at Shillong on the 11th
‘November, 1975. Under thir agree-
ment the underground conveyed their
decision, on their own volition, to
aceept without condition, the Con-
stitution of India to bring out and de-
posit the arms held by them. The
Government of India agreed to allow
time to the underground to formulate
issues which they mav like to discuss
subsequently The 1mplementation of
the Accord reached at Shillong on the
11th November, 1975 1 progressing
satisfactorily.

1245 hrs
PONDICHERRY BUDGET, 1976-77

MR. SPEAKER: It may be laid on
the table.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): I lay
on the Table a statement showing es-
timated receipis and expenditure of
the Union territory of Pondicherry for
the year 1976-77,

BBocrr oF THE UNION TERRITORY
oF PONDICHERRY FOR 1976-77

As the House is aware, the Union
Territory of Pondicherry has been
under President’s Rule since the 28th
March, 1974. Accordingly, with your
permission Sir, I lay before the
House, as required under Section 27
of the Government of Union Terrlio-
ries Act, 1963, the Annua] Financisl
Etatement of the Union Territory of
Pondicherry for the financial year
commencing from 1st April 1876, The
Explanatory Memorandum ang the
Demands for Grants for the year

8761

1976-717 are also buing circulated {o
the Honourable Members,

Revised Estimates 1975-76

2. In the Budget of the Union
Territory for the current financial
year, receipis on Revenue Account
were estimated at Rs. 15.34 crores, in-
cluding Grants-in-aid of Rs. 5.30
crores from the Government of India.
As a result of revision of electricity
tariff and also due to buoyancy in re-
venue collections, it is anlicipated
that Revenue Rereiptg in the current
year will go up to Rs. 15.89 crores, in-
cluding Grants-in-axd of Rs. 827
crores from the Government of India.
There will be an increase of Rs. 1.68
crores in Revenue expendilure over
ang ahove R8s 1534 crores orgually
eslimated The increase 15 mainly due
to grant of additiona] dearnesg  allo-
wance, payment of arrears of salaries
in the reviced scaleq of pay, payment
of arrcars of nrrease in pencions
sanctioned to ex-French pensioners
from 111973 and payment
of surchage levied by Tamil Nadu
on electricity supplied to the Union
Territorv On Capital Account, both
Receipis and Disbursemoents are es-
timated to be more by Rs 27 53 lakhs.

Budget Fstumates 1976-77

3.Revenue receipts in the next year
are estimateq at Rs 1044 croreq as
against expenditure of Rs 18.32 cro-
res. The deficit of Rs. 7.88 crores will
be met by Grants-in-aid from the
Government of India. Receipts on
Capital Account by way of recove=
rieg of loans ar~ estimated at Rs 43
lakhs, while dishur<ements on Capital
Account, including Rs, 92 lakhs by
wav of repayment of loans to the
Central Government are estimated
at Ra. 4.12 crores. The deficit of
Rs, 3.60 croreg will be met by loans
from the Government of India.

Plan Outlay

4. The Plan outlay as envisaged in
the Budget for 1975-78 wag Rs. 5.14
crores The Plan outlay for the cire
rent year has now been enhanced t0
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Rs. 525 crores consequent on mobili-
sation of additional resources by the
Unlon Terri Administration. The
Budget for 1976-77 contemplates a
higher outlay of Rs. 6.97 crores, the
sectorel distribution of which is given
in the Annexure,to the Explanatory
Memorandum, In addition, the esti-
mates for 1976-TT also include
Ru, 45.60 Jakhs for Central and Cen-
trally Sponsored Plan schemes,

20-point Ecomomic Programme

5. In pursuance of the 20-point
Economic Programme announced by
the Prime Minister, concrete policies
and aclion have been initiated by the
Union Territory Government to fulfil
those objectives and this has given
greater depth and fuller content o the
Budget of the Union Territory, par-
ticulaily on the Plan side, Al] the
schemes and programmes have been
reviewed in the light of the 20-point
Programme with a view to achieving
the objectives quickly. The Plan out-
lay of Rs. 6.97 crores for 1976-77 in-
cludes Rs. 41.66 lakhg for Minimum
Needs Programme and Rs. 119.72 1akhs
for the schemes specifically and direc-
tly covered by the 20-point Economic
Programme.

The Union Territory has made
rapid strides in the  implementation
of the 20-point Programme. In the
field of Land Reforms, it hag been esti-
mated that about 1000 hectares of
surplug land would be avilable as a
result of the implementation of the
ceiling Act. Distribution of house
sitex 10 the landlesy and to the weaker
sections ha® heen taken up ag a major
programme and so far 4228 house-
sites have been distributed, out of
which 3380 have gone to scheduled
cates. A housing scheme for fishermen
has been added in the fisheries sector.

Necmssary Regulation has already
been promuigated imposing morato-
rium on recovery of debts from agri-
cultyral lsboures, emsall and marginal
farmers and rural artbaans.

2617 L8—8.

In the matter of distribution of
essential goods, the entire Union
Territory has been covered by the
public distribution system and the

this purpose. All the 63 fair  price
shops that have been newly opemed,
have been allotted to Co-operatives
to ensure that the Co-cperatives play
a decisive role in the scheme of
public distribution Distribution of
controlled cloth is now being done
through 82 outlets as against 15 ear-
lier. The quantum has also been in
creased from 40 bales to 60 bales per
month and the itemg now include
dholig and sarees, Thig step hag been
widely welcomed by the public. The

The outlay on apprenticeship train-
ing programme for 1976-77 has been
increased considerably. Even in 1975-
76, the Union Territory has exceeded
its target for the number of appren-
tices to be trained.

Production in the small scale in~
dustries sector registered an increase
of 50 per cent over last year's level,
whereag in the non-small scale in-
dustries sector, the increase has been
15 per cent compared to the previous
average of 9 per cent. In the Handloom
sector 42 per cent of the weavers have
already been covered by Co-Opera-
tives and the drive will be continued
to bring the rest of them into the
Co-operative fold. An intensive Han-
dloom Development Project will be
implemented in the next year. Two
export oriented production units will
also be set up.

ATl the high schools and colleges
have heen covered under the Book
Bank Scheme. Middle Schools will be
covered during 1976.77. Text Books
have been made available to students
at controlled rates.
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& MTha othey developmental sche-
mes being implemented by the Union
Territory are making fast progress

a number of new schemes are

§
5
g
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nes by 15.000 metric tonnes. An In-
tensive Poultry Development Project
and a new scheme to assist small and
marginal farmers in rearing cross-
bred heifers have been included in
the Animal Husbandry sector.

The Industries sector will get a new
fillip with the estblishment of a semi-
urban industrial estate and imple-
mentation of a Package Assistance
Scheme for new entrepreneurs. These
will be implemented by drawing up-
on institutional finances to the maxi-
mum extent possible.

Schmes for the welfare of scheduled
castes and backward classes have
been expanded in coverage and con-
tent. A scheme to provide free legal
aid to the weaker sections of society
has already been started in the Union
Territory

7. Even excluding expendifure on
non-Plan schemes and schemes imple-
mented with the assistance of institu-
tional finances, the Plan outlay alone
accounts for a per capita level of de-
velopmental expenditure of about
Re 111 in 1975-76. For 1976-77, this
will be about Rs. 147. The develop-
et programmes sre thus being
given greater stimulus in the Budget
h Lm"wo
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SUFFLEMENTARY DEMANDS FOR
GRANTS (GENERAL), 1975-78,

: I beg
to present a statement showing Sup-
plementary Demands for Grants in
respect of the Budget (General) for
1975-78

12.45% hrs.

INDIAN LIGHTHOUSE
MENT) BILL

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVE-
DI): 1 beg to move:

“That the Bill further to amend
the Indian Lighthouse Act,
1927, be taken into considera-
tion™,

(AMEND-

SHR] ERASMO DE SEQUEIRA
(Marmagoa): Bir, kindly look at
the Statement of Objects and Reasona
of this Bill It 1s stated in peragraph
2 as follows:

“For the purpose of mamntaining
or providing lightouses for
the benefit of ships, the Act
empowers the Central Go-
vernment to cause light-dues
to be levied and collected in
respect of every ship arriv-
ing at or departing from any
port in Indis. According to
section 10 (1) of the Act, as
amended in 19858, the maxi-
mum rate at which such
dues may be levied is Afty
paise per ton. This rate is not
at all adequate to meet the
cost of the services which
have to be rendered and im-



